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Rotation ef Ollleers Of C.S.S. 01aIs I 
in the MiDistry of Healtll 

1142. SHRr S. M. KRISHNA: Will 
the Minister of HOME AFFAIRS be 
pleased to refer the reply given to 
parts (a) and (b) of unstarred Ques-
tion No. 1062 on the 19th March, 1980 
regarding rotation of officers of Central 
Secretariat Serivces and state: 

(a) whether it is a fact that in tile 
Ministry ot Health and its attached 
and subordinate Otftces taere are 
SOme Officers of Central Secretariat 
Service Class I who have been there 
for the last more than 24 years (all 
inclusive of their service there) and 
are working on admini!trative pOlts; 
and ~ 3 

(b) if so, the reQQons for not rotal-
ing them to enSUre cleaner adm!nis-
tration? 

THE MINISTER OF STATE IN THE 
IVJINISTRY OF H01\lE AFFAIRS 
(SHRI P. VENKATASUBBAIAH): (a) 
Yes, Sir. 

(b) The questiC'n regarding rotation 
of such ess officers is under considera-
tion. 

Transfer of C.S.S. Officers of Selection 
Grade &ad Duecters 

1143. SHRI S. M. KRISHNA: Will 
the Minister of HOME AFFAIRS be 
pleased to refer to the reply given to 
Unstarred Question No. 1062 on 19th 
March, 1980 regarding rotation of om· 
cers of Central Secretariat Service Bnd 
state the action Government propose 
to take in the interest of clearner ad-
ministration to transfer such of the 
C S.S. Officers Selection Grade and 
Directors who have been these Minis-
tries for the last more than 5 years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): The 
matter ig unn,.,. t"nnQ1n,. .... tinn 

Issue of Letetr or Intents to Compaules 

1144. SHRr JANARDHANA POO-
JARY: Will the Minister of INDUSTRY 
be pleased to state: 

(a) the total number of letters of 
intent issued to the companies dUl'ln8 
the first four montm of 1980; aDd 

(b) the number of applications 
pending for issue of letters of ~nteDts 
and the names of these companIes? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDtJSTRY (SHRI 
CHARANJIT CHANANA): (a) 145 
Letters of Intent were issued under the 
Industries (Development & Regul:l-
tion) -Act, 1951 during the period 
January-April, 1980 

(b) 386 Industrial Licence applica-
tions were pending beyond the prescri-
bed time-limits, as on 1-5-1980. 
Details of applicatk)ns, pending before 
Government for consideration are not 
pu blished until after Government bas 
taken a view thereon. 
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1147. ~ MADHAVRAO SCIN-
DIA: Win the l\Iinisfer of HOME 
AFFAIRS be pleased to state: 

(e.}. ~e .~~ 01 ~-th~ oc-
CQ.1R(i in recent election ~P~ ...,va..,t ~ ~tl'Jf: 

(b) the total number of perIOD 
killed ind lalured in these eladlM: 
and 

(C) the action taken by- a..em-
mel\t? t 

TIlE MINISTER OF STATE INTH& 
MINISTRY OF HOME AJTAIRS 
(SHRI YOGKNDRA MAKWANA): (8) 
According to information available 
wij.h the Central Gove~ent there 
were 1096 incidents of viol,nce during 
the recent Assembly Elections in nine 
states. 

(b) 84 persoIl6 were killed and 1674 
persons were injured in these clashes. 

(c) ActIon has been taken by tM 
state Governments in accordance with 
t~ provisions of law. 

Person. III varioUs .Jalls lac"" 
Death Penalt7 

1148. SHRI K. MALLANNA: 

SHRI K. PRADHANI: 

SHRI N. E. HORO: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) the n um her of persons in di1fe-
rent jan.s, State-wise which are in the 
list of death penalty; 

(b) the number of perSOna whet 
have applied for mercy; and 

(c) tlie number of such death 
penalty cases ~hich ~~ pendb:tg, ~ 
fore the Q~er~nt cQu~s, in thEl, country 
i.e. Hlih Cou~s and ~uprel1'le Court? 

'BHE MlNI$'PEa or STA'JE 1M THI: 
MINISTRY OF HOME AFFAIRS 
(SH,~ X~ MAl(.W.~",": (a) 
to ~.c). A sta~"Mt qQlltaintDa .. DJ-
~~tioI;l, ~ it~" 




